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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).9733/2007
(From the judgenent and order dated 13/10/2006 in SA No. 70/2005

& SA No. 1985/2006 & CA No. 3427/2006 & CA No. 3429/2006 of The
H GH COURT OF GUJARAT AT AHVEDABAD)

HUSSAI NBHAI ALLARAKHBHAI DARI AYA & ORS. Petitioner(s)
VERSUS
STATE OF GUIARAT & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling
O T.,permssion to file additional docunents and prayer for
interimrelief and office report)

(FOR FI NAL DI SPCSAL)

Date: 12/07/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE H. L. GOKHALE

For Petitioner(s) Huzef a Ahnadi , Adv.
Sakshi Banga, Adv.
Gari ma Kapoor, Adv.

Ej az Magbool , Adv.

SFES

For Respondent (s) Raj u Ramachandran, Sr. Adv.
M 1ind Kumar, Adv.

Hermant i ka Wahi , Adv

Madhvi Di van, Adv.

Jesal , Adv.

FEFSS

UPON hearing counsel the Court made the follow ng
ORDER

Li st tonorrow as part heard.

(O P. Sharma) (Madhu Sudan)
Court Master Court Master



